
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 14.01.2019 (Monday) 

Court – II 

                                                            10:30 AM 

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Mr. Balvinder Singh, 

Member (Technical) 

 

For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 379 of 2018 

 

Satori Global Ltd. & Anr. 

Vs. 

Shailja Krishna & Ors. 

with 

Swapnil Gupta Ankur Mittal-R1 
Ujjwal 
Banerjee-R4 

2.  Comp. App. (AT) 

No. 395 of 2018 
 

Manjula Jhunjhunwala  

Vs. 

Shailja Krishna & Ors  

Ujjal Banarjee  

Akash Khuran  

Ankur Mittal 

3.  Comp. App 

(AT) (Ins) No. 

556 of 2018 

 

 

H.S. Singh 

Vs. 

Shree Nursingsahay 

Mudungopal& Anr. 

Niraj Kumar Singh Rohan Sharma 

(R-1) 

For Hearing 

4.  Comp. App (AT) 

No. 321 of 2018 

 

C.J. Mathew  

Vs. 

Greendot Hotels & Resorts 

(India) Pvt. Ltd. &Ors. 

AnirudhWadhwa Sumesh 

Dhawan 

5.  Comp. App. (AT) 

No. 380 of 2018 

 

Shri Lalit Aggarwal 

Vs. 

Shree Bihari Forgings Pvt. 

Ltd. & Ors. 

Karan Luthra Mukesh Rajput 

 

Copy to: - 

1. Notice Board                                                                                                                        By Order 

2. Reception                                          -sd/- 

3. Record File 

4. Website: www.nclat.nic.in                                                                                        Registrar
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